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On the hass ola memo filed on 1002012 and 

the submission made today by M r. S. ii.thyatullah, Ld.. 

Counsel appearing for the applicant, the O.A. is allowed. to be 

withdrawn. Accordingly, the same is dismissed as withdrawn. 

Mr, SKOjha, L.d. Standing Counsel appearing 

fr the I 	 prmt 

MEMBER (JudL) 
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